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GENERAL BUDGET-2004-2005 - GENERAL DISCUSSION
Title: General discussion on the Budget (General) for the year 2004-05. (Not concluded).

MR. CHAIRMAN: Now, we will take up item number 14 of today's Revised List of Business, namely, General
discussion on the Budget (General) for 2004-2005. Prof. Vijay Kumar Malhotra.

...(Interruptions)

SHRI LALIT MOHAN SUKLABAIDYA (KARIMGANUJ): Mr. Chairman, Sir, | have also got to a matter to raise under
Rule 377.

MR. CHAIRMAN: Sorry, but | have already taken up the next item of business of the House.
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nfiarg g, I8 Iuie 99 "ee Rl 8, e 8, Sl siifvre 8| a8 guic TN faeh 8, fpwr el 2, werwart e 2, worgR 3k
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weEy, o Twa goie i9 fFar T ) 9 9% O A9eed, SREAR) SN BrIRe S | 98 919 WK O S8 41 T3 fF e a8 dqeie arier @ik
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TREHR 7 14 AT A Y2 B HF B A1 Gwd a1 | Siadd (g St 7 0= i asie wmor 4 $er on & g9 =t gfiea | f &9 & |« b
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HTHEAT B 8 A1 THD [ B RIHER 87 SIS TRHR o1 & a8 BRI HaA SO AN, Hl, Y AT DY fad1 o R 39 e &1,
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T et 500 FIs| 78 H I 6 TR TS A A 2, ITH W UF AP B 3R 50 TR TUAT A1 S @ 39 500 FS T F UH o
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B B IO (P A B D Y 39 WaG fHA F T @ B DS AGH DAY AT Ao 9978 g8 oft, a7 9 W@ oft 3R
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SHRI S.K. KHARVENTHAN (PALANI): Why are you referring to one family?
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R, Bfce 3pEy, HAcs Ta+d IR BHad T TRAR &1 74 & g # =W 3R $1E g0 AW TE WA, FHA ST THAS a1

B1$ iR T ¥ &€ (axaur)
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ar s fAfme g @ T E18€) (aaam)

it ga AR dua (A=) : 31U Baed TETE B o, WS WHYE F Torcht @ W& 2IG€] (cmaum)

. IS/ PR Acs=AT : 99 39 diell a9 ax ity 1a€| (zaamE)

i 99 PHAR 9 : T I9 (@I U 3.9 ¥ 6T € | AT 97 Y & e W © 1% 4,000-5,000 ¢l €| (=)
PROF. VIJAY KUMAR MALHOTRA : | amtalking of GDP....(Interruptions)

SHRI PAWAN KUMAR BANSAL : Kindly verify that. Secondly, it has nowhere been said that six per cent will be
spent this year. That is the target ultimately to be achieved.
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b foifie U o v B ) At A5t arel SE-orTE @l W qB @ O 6 et @ o ? e afdd @ ema i oma v g
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B T o 5 I% wl F i 1 U e U wuar it 69 81 A Al 89R B SR 180 BUAT 7 US| 9180 TUY A TSN RF B AL
THRrerT STST <91 US| U AT o B A @ feeil # fhae wHand 27 fagraw o garsy fF uged S @ /i 399 € 7w SR @t
et # U& @ 50 BIR A TR D 31 &l gy 40ft & 90 WRre THIess & @ $hH U o TaT¥ 89K o 9K & Fos [Seau
frrer < A1 ft Ue @@ | IR € iR 8 R Q) uforera &) ok g1 fRan| T8t W ast @t @ @ar 99 R H e @ 5 U dg wU & ge
wiar qar & ¢ 21 F g9 g wreal § 57 we diq w3 el fw w5l ¥ o 5w o= e @ 7 we A ge W gard 21 o ge W e
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A TSt AW fhuH! g3 € 7 BI3 AR ST TATH BUAT <A ol AT, HE BUAT T Sl AT AT 200 b9 @ & fg ar o fF 98 S W
BT & ITD! DI D! HIAGT oMl & 7 TaH Ioild a1 U8 8g © (b Wl A (ugwawd ol | YOI 91edl § | 39 Hel b T Hs areird
A AT H B & SR W e Ryl o FAaTey arR & A1 i Hes A S adRarl gl ST | Uh S ddig are T e
T G MDY BH BT ALY 7 ? MU ThH 3 Bl <X -TEf daS | SHH a0 B I Tl 9av| I DT My 3rel ¥ & AiEH S a7 21 arept
4 31T © U 559 < 24 wfoew ag @9 mar ? How have you shown it? 40,629 #-is 98 39 |Td offfcl @, onft d&F s&col goll
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MR. CHAIRMAN : No cross-talks please.
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St § 9 AT T 49 I ifth guie § U R & A fF wifade we W e1e uieva € &S e¥ Brftl 3. .uw. o1 wdern i uew 2T §
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Pax AAs e T v wwa # & 9t off 25€] (aaum)

Y. ST HAR Ae@=T | dle W (as SYees ufred & 12 ufiea &= & 2l

st R fae ater (RAfk) : sy vsa g &1 7g, R ard|

Fax AT THE : 30 a8 G el Fhdl, Tf T S 7 SR far R

MR. CHAIRMAN: He is not yielding. It will not go on record.
(Interruptions) &€, *

st gy faE (AERTiE, [ER) @ 8 98N & a9 9T $ER 3 S|

MR. CHAIRMAN: No cross talk, please.

...(Interruptions)
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SHRI P. CHIDAMBARAM: Sir, Shri Malhotra is making good points and | am noting them. Why does he diverting
from his points?...(Interruptions)

MR. CHAIRMAN: He is not yielding.

(Interruptions) &€ *
HATYR #ElRd : REHS R FE o @0 8, 39 i ad @ 8

a€; (zaur)

HHTART HEled : 1 3719 o HY @ 87
st g (HE : |WR weey, W 9ew e w© O 6 seier # qd wn w5 @ (Interruptions)®
AU Heled : 78 Rerd # 7 wmem| e 4o wsyl

(Interruptions) &€,*

*Not Recorded.

Al. fasa AR A= = FHNfS qeed, w3 ot frerasa ft grr o avie U9 fFan T B, S Sre-3Ter 28w € S U ard 3R
Fel ¢ & dfnied 4 @b &9 8 | # S9! qar arEdl € 6 awe § fignsil &1 orer quie 21 e 57 9 & gfaer § I8 ugelt ar @
T § fF Aeee vearsed SefRaa &1 aeie figHsT avic # ST T 81 HurHs 3 aremet el € St aremet |ifrn wmiefsht € afiv o
et Pt e o

IDT DIg Aloed® el ¢, AAfh WIgH FfFReR anfhd & auic § A9 Yeargot HISf~aa @ g9ic I 341 T €| § e arean § & I8
g T2 &, @ 3R F1 21 AeTer eargad wsfRia # urgw ey swtaw &1 w7 wW & afeT gae gE-d= s &1 @@=t A
fafereex snfthw & & srer f2ar T &1 A9 TsaTgert Sref~ael @ Hifew # wyur=t g o "o & iR yurEE Swer dee W e € ek
VHTTHAT SHE! AL el DY Tebdl | 3 WeTHAT hE & W™ H A9 Usdigsend HIef-Hd @ @9 $I Sel- &l Hig Aiferer =&l 21
TS AT | T &€ a1 S| SHBT 3l § (& e 9471 20, ifehT wrgw fAferer anfrw o 5@ @ &Y Se &1 & Aderd 87 o471 31 I8
W < Ared # T Wi off gur wrew fifey € ok oy @ Bier v @ SR oY @ E e & W S Bier B 3
BT B R T o1y I8 REr @ed & 5 aew ARy te vie arew fAifres £ ok uew fAifres 9t 318 sefiga =8 21

qurafe ofl, 3@ # Yo ge fara oR ST wredn §) Riavrst wifee Sit 7 S @ 6 9 99 W H SFll Bl AigSfed 1€ < Ared € 3R U 9o



fafesr et g =@t €1 7% UH aga ot ara 2| gAfeg fF ey ¥ e-fiv Hhs A fegwa # o g €1 SHY A%t S @Ryl
T E A STB TF A Bl @0 €, o 9gd €@ iy @1 9= FE 5 3 A IR @ forg e @ € gwd o @ T T 2 e W
9 B AU 95 W E, TR B UK 95 W&l 2| ufee dma & Hfiw Afne ¥ wEr & 5 I B It ongfda € ofk wow #
ST FT U 99 T 81 I8 U@ 9gd o) waax fRufa #1 afe aore # sua fog &9 &1 wraam = &1 w9 wragm = € o 9w @i @
far simeam iR Wt | e fafes ey e, 36 AR # 78 qarn w81 aE gafay ff v § 5 o wfewam, s
R | g § 311 WY &R T81 3y aHeTen g} a6 Wy 3R R RIS Bt wem ¥ qg 9. g9l A6 9gd ookl 81 $Hfe U
ua fafes e 2 =Tyl

16.00 hrs.

FHUGH ol W 81 W | 39 e ue 99 &1 waens widl faar | &€) (@@a) There is not a single
penny....(Interruptions)

# I PpuT A1ed (Y1) AU IH YO HI T8 fHar?

. e AR A= : 891 S Yo a1 A1) 3= giron o5t € o suS ety a=mif¥ et anfdg| siddare &1 gX & @ oy geRify & v
TAETT A1 AMRY| 3T =M TGS AT WeH PR <, Y 73 &1 W a8 A e & w_eg wed dorsi & ford avvif¥ @t =nfey |

|UART 7RG, &9 A8l SufRrd & A1 T8t arel St 7 X are g fpan| &€ (wraum)

A7 g8t Terht | T foran 18€ (aum)erd # S arer @R iR S A g W @di 86, 99 Wa @ {6 vuan Seket auie 9§ SAre?
A€| (magm) = @ 9gd Ry § dfha i sy 7€ @rf &1 S $uan s avie § o o, 98 & oAl Yo ¥ yaiee 81 w §| ssfaat
B & € SHE g I WG S7H e T8 81 &€ (caym)

MR. CHAIRMAN : He is not yielding.
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PROF. VIJAY KUMAR MALHOTRA : Sir, they are not allowing me to speak ....(Interruptions) & +t faft @1 drer =&t
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MR. CHAIRMAN: No interruptions please.
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MR. CHAIRMAN : Shri Malhotra is competent enough to handle it.



...(Interruptions)

ul. S HHAR AR : 99U o, # 78 &8 @1 o1 [ 9R 99 # Aiawar & @H 3 & fordl S g==1fd &1 urae= 481 faan 7 2|
St AT ATdaTe €, I Raars drer @ A o @1 21 MeR A ¢ A Al B AR a1l W gHAT 9 W@ 8, 9% qam & ford wwt
feurddiea e @) won @Y o W@ & wifs A are fig J4€] (agm)iR AR arer $E wifewr toe A4€) (aar)

SHRI P. CHIDAMBARAM : Shri Malhotra, | have great respect for you. Why are you unnecessarily raising issues?
Please talk about the Budget. Why are you raising issues? ...(Interruptions)

*Not Recorded.

PROF. VIJAY KUMAR MALHOTRA : He named former Prime Minister and former Deputy Prime Minister.
...(Interruptions)
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SHRI K.S. RAO (ELURU): Mr. Chairman, Sir, | am a born critic. | belong to the Congress Party in an unquestionable
way. But at the same time, 1 am not of the kind to criticise somebody just because he belongs to Opposition or
admire and flatter somebody just because he belongs to my Party.

| heard the Budget speech of Shri P. Chidambaram on the day when he presented it. Once again | went through the
Budget speech of the hon. Finance Minister, Shri P. Chidambaram. | felt extremely happy to hear his intentions on
the day he mentioned all these points in his Budget speech. | felt that this is the best Budget. More particularly for
the people who are living in the villages who are 75 per cent of the population, the poor and the lower middle class.
He has done this without affecting the development of the country or demotivating the investors in investing further
in industry or in services or things of that kind.

Naturally, when | was asked to speak on this Budget, | went through the Budget presented by Shri Jaswant Singh
last year. Before BJP came into power along with its allies, while sitting in Opposition benches, they used to speak
about ethics, values, morals, corruption and what is wrong in the then ruling party, that is Congress, which was in
power right from Independence for quite some time. They were also in power, though not independently, along with
the support of many other parties, which were their pre-poll allies. We have seen their rule in the last six years. |
was feeling sorry when my friend Prof. Vijay Kumar Malhotra was speaking on the Budget. Possibly, the nature is
only to criticise the Government in power, no matter what they did earlier when they were in power. They do not
keep in their mind what they did when they were in power, what right, what ethics and what morals they have for
criticising the Government now in position. | can understand it. As an Opposition, it is the duty of the Opposition to
find fault with the Government in power if it were to go on the wrong side.

This Government now has come into power only two months back which he made clear. He also said that we have
been following whatever was provided by the earlier Government till such time we finalise the Finance Bill and take
a decision. Everybody can think, even the people can think on these lines. Can they have any chance or
opportunity to criticise this Government for these two months? If something were to go wrong, it is because of the
consequences of the rule for the last six years. They can find fault with this Government maybe in the next Budget,
in the second Budget or the third Budget. But now, | am really surprised to find this criticism. They are supposed to
be enlightened, educated and great citizens. But then when it comes to the question of criticism, there is absolutely
no change. It is only because they have to criticise, they criticise the Government. | do not think that they are
themselves convinced that their criticism is genuine.

| will now go through the points one by one because | have gone through the earlier Budget Speech of Shri Jaswant
Singh and the Budget Speech made by Shri Chidambaram now. When it comes to the question of making a Budget
Speech, every Finance Minister and every Government likes to impress on the entire masses of the country. The
Government does not want to alienate, not only the poor, the middle-class, the lower middle-class but also even the
rich industrialists also because the total intention of every party is only that of getting votes, coming to power and



nothing else. No party in this country is of the opinion - irrespective of the fact that whether it comes into the
Government next time or not — that it should do its duty with total commitment and dedication. So, unfortunately, this
is going on for quite some time. | would show you the difference as to how Prof. Vijay Kumar Malhotra went on in
his criticism.

In the Budget Speech made by Shri Chidambaram, he said that he has seven clear economic objectives. He said
about maintaining a growth rate of 7-8 per cent per year for a sustained period. They cannot criticise this unless
they see that it has not been achieved at the end of the year. They do not have any subject to criticise. They only
imagine things and then criticise but not based on the factual terms. The second objective is that of providing
universal access to quality basic education and health. This is what he has proposed.

| read the Budget Speech made by Shri Jaswant Singh in the year 2003-04. He talked of five priorities. One of the
priorities is poverty eradication. They cannot, even if they want, eliminate this word because poverty is there in a
big way in this country. So, they cannot displease the poor people. So, in a big way, poverty eradication was
mentioned addressing the life-time concern of the people. They are very much interested in our citizens. What were
they covering? They were covering health, housing, education and employment. All these five are extremely very
important to every citizen in this country. Nobody can question those things — neither we nor they. But then what
had they done? What were their intentions? Basically, the Finance Minister, who is in the Government and the
Government as well must have some conviction, some thought-process in favour of the poor and the under-
privileged. That is the first part of it.

The second part of it is the commitment to the implementation of the policies which he has mentioned. So, the
second part will be done later. Let me go through the intentions, the thought-process first.

Now, when they talked of poverty eradication, health, education etc., do you know what they have provided for
improving the educational situation in this country? Do you know how they have improved the educational situation
in this country? They said that education is the central vein of our life time concerns. We also agree with it, we do
not disagree with it. But what have they done to improve the education in this country? What they have done in
their Budget — their Budget, not our Budget - is they have given an exemption of Rs. 12,000 per child for two
children which comes to Rs. 24,000. For whom have they given this exemption? Who can get this benefit of
exemption? Atax payer can only get this exemption. Who is a tax payer? He is a moneyed man. Then what
happens to the poor man? Have they ever thought of a poor man in this country? If they were to think in terms of
helping the education of children of poor people who are underprivileged for generations, how can they give the
advantage of Rs. 12,000 exemption for tax payers? Does it go to the poor people in our country? What is their
thinking? This means, they think that by giving an exemption of Rs. 12,000 per child for two children in a family,
they are doing an excellent service to this country in improving the education. What is the education that they are
talking of? It is 'universal education’, not one man's education, not one group's education, but 'universal education'.
These are excellent words, very sweet, but not real. My friend says that this is excellent. | am not the person to
judge this. Let the countrymen judge, they are hearing it. They think that the declaration of exemption of education
expenses from income tax up to Rs. 12,000 per child for two children will help 'universal education' in this country!

Sir, what are the other things that they have done? They have exempted the authors from tax. Who are the
authors? Are they poor people in the villages? No; they are also rich people. They have given exemption to the
authors who are getting royalty amounting to lakhs of rupees and they have given exemption of royalty up to Rs.
Eight lakh from tax. So, they are encouraging 'universal education' in this country by giving exemption to the authors
whose royalty may run into crores of rupees of also sometimes.

Then, they have given exemption from tax for royalty received from patents. Mr. Chairman, can a poor man from
your village in a tribal area, where you are elected from, think of patent? Does he get the benefit by this exemption
from tax? Maybe, these days, some tribe in your constituency is good enough to cure a disease with a neem
product, but he does not know what is patent. In the mean time, great people from America or other Western
countries will come to your tribal village, see what your tribe is doing and they will say that they have created a
patent. The next day, the local tribe is deprived of even that. So, by these measures they say that they are
improving 'universal education'.

Sir, what has our Finance Minister done? He says, he is levying a two per cent cess on tax payers, not on non-tax
payers, and also on duties and thereby intends to collect Rs. 5,000 crore. What does he want to use this money
for? He wants to use this money to ensure that those boys from poor families, who have no alternative sometimes
but to leave the school and go for work in a critical situation to help their families, get proper education.

Sir, we are aware that there are some families in our villages who think that by employing their children of 10 years
age on some work so that they will get Rs. 50 a day and that is better than their children going to the school. So,
our Finance Minister, having noticed this problemin the villages, particularly with the poorer sections of the society,
declared that this amount of Rs. 5,000 crore would be charged to the poor which he mentioned specifically in his



Budget speech. Charging this money to the poor will enable them to study at least for eight years. There also he
encouraged and filled the gap by providing mid-day meal scheme. Now, some of the States are following this mid-
day meal scheme and the Government of India itself has come forward to provide a mid-day meal to a poor student.

Naturally when they are getting good nutritious meal in the school, the students will be interested in coming to the
schools. Not only they are forced, but they are also attracted to come to the schools and study. Having studied for
eight years and having been getting other privileges of free education, naturally within a span of eight years the
student will be tuned, attracted and impressed that this is the way for any poor man to come up in his life with the
help of education. By sweating, by hardworking from morning till evening, he may earn Rs.100. But how many
families have come up in life in the last thousands of years by only sweating? Could they purchase five acres or at
least one acre of land in rural villages? How many tribals have purchased land having worked for so many hours?
See the difference between what is provided by the present Finance Minister and what was provided by their
Finance Minister.

The second aspect is, they said that they were interested in developing games and sports - in the education part
only. The former Chief Minister of Andhra Pradesh had spent Rs.100 crore on Afro-Asian Games. He had spent a
couple of crores on advertisement only. When | went to a remote village, | saw a big board showing the
advertisement of Afro-Asian Games. What does a poor man in a village know about Afro-Asian games? They said
they were encouraging education by providing money for sports, for games, for authors, for patents and giving
exemptions in income tax. Is this the way they wanted universal education? And now, they are criticising this
Government.

The other aspect is health. Everyone of us agree that today health is very important and that it is not in the reach of
the common man. Neither we differ on it nor they differ. We are all one in that. There is no difference of opinion on
that. How can we bring in health care within the reach of the common man? They had got noble methods. | will read
out a portion of the Budget 2003-04 as to how they wanted to bring in health care within the reach of the common
man. | am not going to the Budgets of previous five years as they presented six budgets because you will object to
it, due to shortage of time, if | go on telling about their last budgets.

They had got three objectives for enhanced national health. How were they enhancing the national health? | read,
'to promote India as a global health destination’, and not to bring in health to the reach of common man. They were
going to improve the health of this country by making this country as a global centre of health care so that
Americans can get their health care here at a very cheap rate and not our villagers. Secondly, to enable easier
access to health facilities to distant places how were they going to bring five-star hospitals or any other hospital
within the reach of the common man? It is just a sentence. What is the action that they had taken towards bringing
in the health care to the reach of the common man? They had provided incentives to private hospitals of 100-beds
and more. Would the person, who started a hospital of 200-bed, reduce the rates for the poor man? Because he
gave an incentive, is he going to say that 25 per cent, 30 per cent or 40 per cent of the poor will be treated free?
Have they enforced it? No. So, they are giving a benefit to a hospital owner and not to the villagers. They said
novel things like 40 per cent depreciation for life saving equipment. Who gets this depreciation benefit? Hospital
owners or the manufacturers of the equipment get the benefit and the poor man does not get it.

The third method he said is reduction of customs duty on life-saving equipment and drugs. Can a poor man ever
think in terms of getting drug from America? Does he know which are the duties being levied on drugs imported
from America, England or Germany? The richest man in the town can think in terms of importing the drug or
equipment - dialysis equipment or some other equipment - from those countries and get the benefit of reduced
customs duty. Are these the ways to bring health care to the reach of the common man? He spoke so well. You and
| will also appreciate it. Then, have they gone through these points?

Now, | come to health insurance. They have said wonderful things about health insurance. It is true. If health
insurance can be universalized or can be brought within the purview of the common man, then it is enough. He can
go by paying small amount and can be treated by even a good hospital. They said they wanted to encourage
universal health insurance scheme. You know, Sir, how many people are insured till today. About 11,000 people in
the country have funded crores of rupees. People below poverty line are insured under the health insurance
schemes which they brought under the universal health scheme. In the health insurance scheme they fixed a
premium of Rs.365 per annum for an individual. My Finance Minister, while doing this health insurance, has
reduced the premium by half. Sir, Rs.365 is reduced to Rs.160. Now the revised premium would be Rs.165 for
individuals, Rs.248 for a family of five, that means one day wage will come to Rs.80. Apart from that, they said 50
lakh, people below poverty line will be covered before April of this year. Instead of 50 lakh it is only 11,000. If they
were to have real commitment and dedication to serve the poor men, to bring the health care under their reach, they
could have given extensive publicity in the villages. We are now subsidising. You please do this. Suppose the
premiumis Rs.165 or Rs.300, the amount is Rs.30,000 or Rs.1 lakh for the treatment what will happen? No village
or people supported it. If that had been the premium, they cannot afford. This is the way how they wanted to



eradicate poverty.

Then, they said about housing. He spoke about housing. He asked: "Where is the money? How do you get the
money? How do you provide housing to the people?" Sir, you know what did they provide for housing. What they
have provided to encourage housing is giving incentives for slum upgradation. Is this the way of improving housing
in this country by giving incentives for slum upgradation, sewerage, green field and giving exemption in interest up
to Rs. 1,50,000 for the salaried people? Who are the people who can construct the house with Rs. 5 lakh or Rs. 10
lakh and who can take the exemption in interest benefit of Rs. 1,50,000 in their income tax? Are they poor people in
this country? Have they ever thought about a poor man? Can a poor man afford to take advantage of the interest
exemption of Rs. 1,50,0007 Who are the people going in for slum upgradation? Once again, a real estate man
would come forward, take the land at a cheaper rate, throw the slum people out, construct houses and sell them or
do whatever he likes. Is this the promotion of housing in this country? Do they believe in this? If they believe in this,
then we can understand what type of thinking they have about eradication of poverty.

What did the present Finance Minister say? He said: "Indira Awas Yojana (IAY) has been the main instrument to
provide housing to Scheduled Castes and Scheduled Tribes as well as to the non-SC/ST rural poor." He never
spoke about the rich man who purchases houses in the urban area, in Delhi, Mumbai, Chennai and all other places.
He spoke about houses to be built in villages under the Indira Awas Yojana. It is for the Scheduled Castes, the
Scheduled Tribes as well as to the non-SC/ST rural poor. Let them hear or let them criticise. We do not mind that.
While they think about the real estate people and they think by that they are advancing the cause of housing, the
present Finance Minister thinks in terms of the rural poor, SCs and STs and also providing loan and subsidy. You
please compare it.

Then, they said about employment in regard to poverty eradication. Of course, they make so much uproar in the
House and say, "What did the Congress Government do?" They said that they would provide employment. Now,
what do they think about employment? | will read out as to what do they think about employment? They are
increasing employment by providing an increase in standard deduction to 40 per cent of the salary, they are
creating employment. For whom? It is for those who are employed. A person who is already employed gets the
benefit of 40 per cent of his salary as standard deduction. They increased the limit from Rs. 20,000 to Rs. 30,000.
By this method are they increasing employment in this country? They have said that they are providing LTC and
they also wanted the retired people to live with dignity. Who are these retired people? They are the retired people
who had drawn Rs. 40,000 or Rs. 2,00,000 or Rs.10,00,000 per year as salary. But what happened to the poor man
who work in a village from the age of ten up to the age of 707 There are hundreds of poor people with 70 years age
sitting in the Harijan colonies, losing their eyesight and whose children are not in a position to feed their parents.

They are not able to look after their parents because it is a problem for the poor people who are also unemployed.
They are not in a position to feed and look after their parents. They become orphans in the villages. Nobody thinks
about them. They do not think about those people. They want these people who are in service and retired, to live in
dignity. So, they want to provide a better exemption limit up to Rs.1.83 lakh. It is not that | am against providing this
exemption to the retired people whom they want to live in dignity. | also want them to live in dignity. But which is the
priority? Where is the selection of priority? This is how they think about employment. This is all what they have
written. This is not my writing. | am talking about whatever they have written. ...(Interruptions)

SHRI S. BANGARAPPA (SHIMOGA): What have you provided now?

SHRIK.S. RAO : We have proposed 100 days employment for each family. My friend, Prof. Vijay Kumar Malhotra,
while speaking, had asked how could the Finance Minister provide seven-and-a-half lakh crore of rupees for
providing 100 days employment to each family. Maybe, he is not a mathematics man. Maybe, he is a man with Arts
background. 1 do not know. Maybe, he is not aware that if 27 per cent of people were to be below the poverty line,
the average family's strength in this country is said to be 4.5 to 5 people per family. We proposed to provide
employment to one person in a family of five. If 28 crores were to be the people below the poverty line and if we
divide it by five, then it comes to less than six crores that he is going to provide jobs for 100 days. It does not make
seven-and-a-half lakh crore of rupees. Let him calculate once. It is not difficult to provide 100 days employment if
the Government is determined.

The very fact that he is going to provide 100 days employment to the rural poor, the people below the poverty line
in villages, will make them too happy. The poor people in this country are not jealous. They are not envious of the
rich men. All that they want is the basic provision. They want food. They want shelter. They want education. These
are the minimum things that they want.

SHRI S. BANGARAPPA (SHIMOGA): Will you yield for a minute?

SHRI K.S. RAO : Why? No, | am not yielding. We do not want to create any enmity between the rich and the poor.
We must be grateful to the poor men in this country for being patient to see great disparities between the rich and



the poor. It is the duty of every citizen in this country to come forward voluntarily and donate and help the poor man
to the extent that he can. He should not think he became rich by virtue of his talent, by virtue of his wisdom and by
virtue of his hard work. No person in this country can ever become rich by sheer sweat, by sheer intelligence and
by sheer talent, but for the fact that the poor people are allowing him to become rich. The nation and its Acts or
laws are permitting them to become rich either directly or indirectly.

So, if somebody thinks, if somebody is egoistic or proud that he is a rich man and a great man, then he is really
living in fools' paradise. He must realise that he is living at the mercy of the poor man. Sir, it is not that the Congress
Government has done extensively to change the life of the poor man in the country overnight, but we are thinking in
terms of helping the poor man to bring a change in his life at the earliesta€”the faster the better, and it is possible.
They are not even thinking of that. You confess. | do not say we have done and they have not done. They do not
even think of them. We think of them. We are trying to do something which they have not done. ...(Interruptions)

MR. CHAIRMAN: Let him speak. Do not interrupt.

SHRIK.S. RAO : Then, the second aspect, out of the panch sutra, they said about is the infrastructure
development. What did they do about the infrastructure development? The former Prime Minister and the BJP were
beating the drums day in and day out, across the road on the national highways and everywhere saying it is the
dream project of Shri Vajpayee and the Prime Minister of this country.

What was that dream project? It was construction of a road. It is a good thing. | do not criticise that but by whom
was that to be done? The engineers in this country are competent to construct roads of international standards. We
do not need to import any technology from any foreign country. Our engineers have proved their competence and
they are proving their competence. In fact, they are not getting an opportunity to prove their competence abroad. If
our engineers were to go to America, they would be the best engineers there to construct roads at a lesser cost.

They have talked about pre-qualification where a company that has done a single work of Rs. 500 crore in a year
would only be eligible to participate in the bid. In the last 50 years, the Government has not called for even a single
tender for a single work of value of Rs. 200 crore. So, how can there be an Indian bidder who has got a history of
doing a single work of Rs. 500 crore? Was the Government not aware of that? Or, were they interested in putting
out this pre-qualification only to bring in somebody from outside the country?

The unfortunate situation in the country today is that a big construction company in the country like L&T has to take
the name of a foreign builder because even they do not have the experience of doing a single work of Rs. 500 crore
because there is no precedent here. They had to approach a company outside the country just for using their
name. By lending the name, those people are getting five per cent of the total value of the contract. This means,
knowingly the Government is paying five per cent of the value to the foreign company.

They have now created another sector. We have already got departments and engineers for supervision. They
have created another intermediary called consultant. That consultant is a foreigner who does not know the basics
of road construction. He does not know the technology. Only a third-rate engineer would come from America or
Germany to work here. Only a third-rate engineer who cannot live there, who cannot prove his competence there
and who has been discarded there can because of his white skin become a great man here. That Government
wanted our local engineers and local builders to subordinate him. | challenge the Members of the BJP in this House
to go and see what kind of knowledge our engineers have and what kind of knowledge the consultants with white
skin have. This is the kind of infrastructure project they boast of!

What is the requirement for constructing roads? It requires breaking rocks, crushing metal and using bitumen
manufactured in our own refineries. So, our own countrymen would be using the same technology and material
available here. In the case of communication, | can understand bringing in foreigners because we do not have the
technology and extensive research has been done outside the country. In that sector, we have to work with
imported technology, adopting new methods for getting things done. Here, in the case of road construction, there is
no need to bring in foreigners. So, they would not have done that unless they had some personal interest. | do not
attribute any motive to the former Prime Minister Shri Atal Bihari Vajpayee. That is not my intention. Is it that they
had never given a thought to the fact that there has not been a single occasion where a single work worth Rs. 500
crore was done in India? | wrote a letter to the then Prime Minister asking him to save the country and stating that
there was no need to bring in foreigners or foreign companies. The country is losing so much. | did not get any
response. Of course, | did not make fuss about this. So, this is the way in which they were managing the
infrastructure. ...(Interruptions)



Then, | come to agriculture and related aspects. ...(Interruptions)

MR. CHAIRMAN : Please do not interrupt him. The hon. Members from this side did not interrupt when Prof. Vijay
Kumar Malhotra was speaking.

...(Interruptions)

SHRI K.S. RAO : They mentioned that out of the panch priorities, the agriculture and related aspects including the
irrigation was one of their five priorities. What did they do for agriculture? | quote from their own speech:-

"Agricultural diversification into Horticulture. "

What type of horticulture is it? Is it hitech horticulture? Then, for Greenhouses and sericulture, they had provided
Rs. 50 crore. In what manner they improved the agriculture? They said that they extended the repayment period to
nine years for sugar mills by which they encouraged the agriculture. They allowed the sugar mills to repay their
loans because the stocks had been held in their factories by which they were improving the agriculture.

Now, | come to plantations - tea, coffee, rubber etc. What they did was that they provided Rs. 500 crore for Price
Stabilisation Fund. As far as animal husbandry is concerned, they themselves said that India is the largest country
with largest cattle wealth in the world, which gives employment to 20 million people of this country. It is written by
the BJP Government only. What did they do for saving the livestock? They reduced the customs duty on drugs and
shrimps. ...(Interruptions)

SHRI SHIVAJI ADHALRAO PATIL (KHED): Which Budget are you talking of? ...(Interruptions)

SHRIK.S. RAO : | am talking about the BJP Budget. | am also talking about my Budget. | am comparing my Budget
with your Budget. Maybe my friend has missed whether | am talking about the Congress Budget or the BJP Budget.
If | were to say the Congress Budget, he would have criticised. As he came to know that | am talking about the BJP
Budget, he kept quiet.

Now, | come to credit availability to the farmers. ...(Interruptions)

| am repeating that it is your Budget. It is last year's BJP Budget. It is mentioned in the Budget to encourage private
banks to open branches in rural areas. It is excellent. But, at the same time, in the next sentence it is mentioned that
rural banks are not prepared to open their branches in the rural areas. While they said that they were going to
encourage agriculture by asking the nationalised banks or the private banks to start branches in the rural areas, in
the next sentence it is mentioned that they are reluctant to open branches. It is mentioned in the same speech.
They mentioned about two per cent more interest rate to best bank customers. Suppose, an export man gets a loan
at 13 per cent, they will give it two per cent more. You compare it with a businessman. ...(Interruptions)

MR. CHAIRMAN: Please conclude. There are a number of other hon. Members who want to participate in the
discussion. You mention only the points.

...(Interruptions)

SHRI K.S. RAO : Now, | come to Self- Help Groups. They mentioned about Bank Linkage Programme. They also
mentioned about 25 lakh BPL families. It is a good thing. | support the Self-Help Groups. | am not criticising it. It can
be in a much bigger way.

| visited my constituency a coupe of days back. | saw that loans were being made available by commercial banks at
8.5 per cent. Suppose, earlier a farmer took Rs. 20,000, unless he paid back Rs. 20,000 plus interest at one time,
bankers never used to take back, but today if he takes Rs. 20,000 as a loan and after one month if he returns back
Rs. 20,000, he can get the interest reduced.

The facility is given. Today the bankers are going to the villages and the borrowers and they are telling that ‘we are
prepared to give you the loans'. A change is occurring in the last two months in the villages. | felt very happy. The
bankers are coming to the houses of the borrowers, the agricultural borrowers. The agriculturist is not a criminal.

You take the fertilizer subsidy. They reduced the subsidy and increased the price of fertilizer in the last Budget by
ten to twelve rupees per bag. This is what they did for encouraging the farmers and the agriculture. They did not
reduce the price. In the same vein, please see this. | was seeing the newspapers of those days. They say - 'sops
given — car, air-conditioner, liquor cheaper'. This is your Budget, this is last year's Budget. The fertilizer price was
up. ...(Interruptions)

SHRI S. BANGARAPPA : We know our Budget. You speak about your Budget. ...(Interruptions)



SHRI KHARABELA SWAIN (BALASORE): In the next year's Budget we will implement all your suggestions. Please
wait. ...(Interruptions)

SHRI K.S. RAQO : Sir, somebody was telling the other day, some Opposition Member has made a comment on this
Budget that this Budget did not mention anything about linking of rivers. What have you done on linking of rivers?
Hon. Member Shri Suresh Prabhu is here. He is now trying to get up. He had a Task Force made. | have great
respect for him. | know his character, his integrity and his commitment. ...(/nterruptions)

MD. SALIM (CALCUTTA - NORTH EAST): He was removed for the same. ...(Interruptions)
SHRI K.S. RAO : Possibly because of that, | agree.

Sir, the biggest resources in the country are human resources and water. The importance is there. Even today | am
proud to say that the name of the Ministry of Education was changed to the Ministry of Human Resource
Development by our great leader Rajiv Gandhi. Earlier it was called the Ministry of Education. Later it was changed
as Ministry of Human Resource Development. Today we are talking about human resource development and it is
only from that day.

We have the biggest wealth of human resource. It is for us to improve the value of our human resource. Sir, you are
also a party to this. Whenever any hon. Member asks the hon. Minister that 'in my constituency this project is very
important, it is going to cultivate 50,000 acres etc.' the hon. Minister will say — 'what the hon. Member says is
excellent; it is a good suggestion; the project is needed, it has to be taken up; but | regret that because of constraint
of resource a€}' Where will the resource come from? Is it only by printing of the currency? It is by generation of
wealth. How do you generate wealth? Unless you make your citizens, your people competent, you cannot generate
wealth.

I will tell you today and | have the calculations here. If only the skills of the people who are in the working age of 18
to 55 or 60 years we can generate more money. There are 500 million people in this group. If the skills of each
individual were to go up it will increase the wealth. If an unskilled man were to come to you for work, you may pay
him Rs. 50 per day. But if you want a good carpenter or a good auto mechanic, you are ready to pay him Rs. 200.
Why is it so? It is because of the difference in skills. This man works for eight hours only and that man also works
for eight hours only. If we were to increase the skills of the citizens in this group, 50 crore of people who are there,
that will increase the skills and if you take the value of increased skills as Rs. 50 per day, then we are getting Rs.
6,25,000 crore wealth generated every year. Today's GDP is Rs. 27,00,000 crore. That means we can increase the
GDP by 25 per cent in one year if we can make all our citizens skilled and competent which we are not doing.

MR. CHAIRMAN : Shri Rao, please conclude now.

SHRIK.S. RAO : Yes, sir. My Minister has realised the importance of human resource development. That is why he
has provided money for education. If he were to really implement all these schemes, the question of wherefrom the
hon. Minister of Finance Shri Chidambaram will get money to finance this project or that project will arise. It is not
difficult at all to generate wealth. If he can generate the wealth as | said, the statistics reveal that 12 per cent of the
GDP is given as a revenue to the Government and this Rs. 6,25,000 crore of extra wealth that is generated will give
him Rs. 75,000 crore per year which can be from human resource development. The hon. Minister has realised it.
So, he made this provision.

MR. CHAIRMAN : Shri Rao, please conclude now.
SHRI K.S. RAO : Sir, now | will just speak a few words about what my friend Prof. Vijay Kumar Malhotra has said.
MR. CHAIRMAN : You do not reply to him. Please conclude.

SHRI K.S. RAO : Yes sir. | was not following his language, Hindi fluently. But | could understand titbits of it. | will
only comment on some of the things that he said.

He was trying to say about Shrimati Sonia Gandhi. They cannot find any other person. They are scared of Shrimati
Sonia Gandhi so much that whether they sleep or awake, whether it is day or night, they think of only Shrimati
Sonia Gandhi. When she was desired by the entire countrymen to be the Prime Minister of this country, it is not to
speak to how much halla-gulla they had made. They thought that everyday they can sit on the road and make
some demonstration. After she refused to become the Prime Minister and preferred to keep Dr. Manmohan Singh
as the Prime Minister, they do not find a subject. They lost the subject. On which issue could they agitate? There
was no issue. Thereafter, when the Ministers were made, having found no other issue, they started raising the
issue of tainted Ministers. Sir, are tainted Ministers only in this Cabinet and were not in their Cabinet? Today, the
hon. Minister for Railways, Shri Lalu Prasad, has made it to clear how they had handled Godhra incident. Now,
things will come out and people will understand who is tainted and who is fair. The truth will come out.



So, instead of harping on it, and finding out for everything, they have said that he is trying to bring a single
amalgamation of all the schemes into another scheme under the same name 'Rajiv Gandhi'. Have they done great
things? Originally, they changed it to the name of Deen Dayal or Mukherjee. He himself said this. We have no
objection. It is not that we are against it. My point is that now they do not speak of Deen Dayal or Mukherjee; they
speak of Subhash Chandra Bose and Bhagat Singh. Have they ever made one scheme under the name of Bhagat
Singh? Have they ever named one scheme under the name of Subhash Chandra Bose? Now, they are trying to say
as if they are impartial and they are for national theme. They speak about Subhash Chandra Bose and Bhagat
Singh.

My next point is this.
MR. CHAIRMAN : You have made all the points.

SHRI K.S. RAO : They say that they had given back foreign exchange surplus of US $ 120 billion and they are
asking why Shri Chidambaram is not paying back all those loans and getting the benefit of interest. What have they
done for six years? What have they done for the last three years? Did it not come to their minds? Today, it has
come to their minds. All their wisdom has come out today. It is not so in regard to one thing, but it is so in regard to
everything.

He was talking that today suicides are taking place in Andhra Pradesh in a large number. It is not because of any
action taken by the present Government which has come two months back. It is a consequence of the rule of TDP
Government for the last nine years and the pathetic condition is that the former Chief Minister of Andhra Pradesh,
Shri Chandrababu Naidu, has said that because the Government is giving rupees one lakh to the families of those
farmers who have committed suicide, the number of suicides has gone up. A farmer is traditionally value-based and
he feels shy if he cannot pay his loan back. Imagine, the former Chief Minister says that the farmer is committing
suicide because the Government is giving rupees one lakh to his family after his death. Does any responsible Chief
Minister speak in this way? Is it not a shame?

Further, he says that all the deaths are occurring now because of the Congress. Now, we are trying to curb
everything. The present Government of Andhra Pradesh has come forward with several steps, not one or two
steps. It is so liberal that it gave free power and it is giving loans to the farmers, doubling or tripling the credit, with
lesser rate of interest. They are giving Rs. 1.5 lakh to the families of deceased farmers.

My point is that the Opposition Party can criticise the Government. | have no objection to it. Every one of them can
criticise, but while criticising, let them think what they have done earlier.

MR. CHAIRMAN: Shri Rupchand Pal.

SHRIK.S. RAO : If they had not tasted power and they were in the Opposition all along, that is different. But having
been in power for six years, they are now criticising. People are also watching.

In Andhra Pradesh, like Prof. Vijay Kumar Malhotra, Shri Chandrababu Naidu was also quoting statistics and
speaking about them day in and day out.

MR. CHAIRMAN: Do not bring that here.

SHRIK.S. RAO : Every sentence of Shri Chandrababu Naidu contained statistics. He thought that he could
mesmerise people. Now, you see what happened. They have now got about 50 seats.

MR. CHAIRMAN: Shri Rao, you conclude now. | have called Shri Rupchand Pal.

SHRI K.S. RAO : Now, the BJP, after losing power, is preaching ethics and morals. The countrymen are not going
to accept that. Let them realise this. They can criticise. We have no objection.

| support this Budget not because of being a Congressman but because | whole-heartedly believe that the
intentions behind this Budget are very good.

17.00 hrs.

We are thinking in terms of helping the poor and developing the rural areas. Sir, | wholeheartedly support the
Budget presented by the hon. Finance Minister. Thank you.

SHRI S. BANGARAPPA : Sir, | am requesting through you to the hon. Finance Minister to thank the hon. Member
who has just now spoken on the Budget, since his budget is untouched in his speech throughouit. ...(/Interruptions)



SHRI K.S. RAO : No. Do you think that Shri Chidambaram's Budget is untouched? | have compared Shri
Chidambaram's Budget with that of Shri Jaswant Singh'sa€|a€| a€|a€) &€} a€). ...(Interruptions)

MR. CHAIRMAN: It will not go on record.
(Interruptions) ...(Not recorded)
MR. CHAIRMAN:!: It is all right.

...(Interruptions)

SHRI KHARABELA SWAIN : He did not speak about your Budget, but | will speak on your Budget.

SHRI RUPCHAND PAL (HOOGHLY): Mr. Chairman, Sir, | rise to support the General Budget presented by the hon.
Finance Minister on 8 July 2004. It is a pleasant coincidence that whenever he has been the Finance Minister, we
have to support him. ...(Interruptions) It had happened during the United Front Government when he was the
Finance Minister, and now also it is happening like that only. Why do we support him? They are eager to know the
reason for it.

The CMP mentioned about a big event that took place last May and the people of this country gave a very clear
verdict, and it had two components. One was that the communal forces should be driven out from the seats of
power. It was a very clear verdict. ...(Interruptions)

SHRI KHARABELA SWAIN : Which communal party was driven out of Kerala? ...(Interruptions) You should also
speak about the Kerala situation! ...(Interruptions)

SHRI P. CHIDAMBARAM: Shri Kharabela Swain, please do not interrupt him during his speech. He is a very senior
Member.

SHRI KHARABELA SWAIN : | agree with you that he is a very senior Member of this House, but he started speaking
about communalism and deviated from speaking on the Budget.

SHRI RUPCHAND PAL : Sir, it was a clear verdict in favour of secularism, pluralism and against the communal
forces, who have been ruining this country through their divisive methods and their hidden agenda.

Secondly, it was also a verdict against the anti-people economic policies of the NDA Government which resulted in
massive loss of jobs, closure of industries, plight of the farmers deteriorating, namely, the farmers committing
suicide in Andhra Pradesh, Gujarat, Maharashtra, etc. We have had discussions here on these issues several
times.

17.02 hrs [Shri Manabendra Shah in the Chair]

DR. VALLABHBHAI KATHIRIA (RAJKOT): Sir, not a single case was reported from Gujarat. This is totally wrong.
...(Interruptions) Not a single case was reported in Gujarat. This is not true. ...(Interruptions)

SHRI RUPCHAND PAL : Sir, the time taken by them for interrupting me should not be deducted from my time of
speaking on the General Budget.

SHRI KHARABELA SWAIN : Was there no report of suicide in Karnataka?
MR. CHAIRMAN : Please maintain order in the House.

DR. VALLABHBHAI KATHIRIA : Sir, kindly ask him to withdraw his words, otherwise he will have to authenticate all
that he has said just now. ...(Interruptions)

SHRI RUPCHAND PAL : Let him speak. ...(Interruptions) | can manage them. You please sit down....(Interruptions)
DR. VALLABHBHAI KATHIRIA : Sir, | would request you to kindly expunge the word used by him.
MR. CHAIRMAN: Please sit down. Let there be order in the House.

SHRI RUPCHAND PAL : They follow a new type of fascism. They do not care for the Parliament, they do not care
for the parliamentary norms, they do not care for the democratic conventions, and they do not care for anything like
that. ...(Interruptions) So, they will get their own time.



MR. CHAIRMAN: Shri Rupchand Pal, nobody is following the conventions, and everybody is shouting. | would
request that we should behave like hon. Members. Everybody is shouting from this side, and from the other side
also everybody is doing it. | would request everybody to maintain the decorum of the House.

SHRI RUPCHAND PAL: It was a clear verdict against the communal forces and also another verdict against the
neo-liberal policies pursued by this NDA Government. Look at what happened? The poster boys of economic
reforms, he was speaking about them, Chandrababu Naidu. The "Bills' of the world like Bill Gates and Bill Clinton
gave certificates. Where is that person? Only two persons representing his Party in Andhra Pradesh are here. This
is not true of Andhra Pradesh only. All the other poster boys of Karnataka, Madhya Pradesh, Kerala have been
washed out.

What is the fate of the other supporters of the anti-people economic policies? What happened to Trinamool
Congress? In one area of South Kolkata, there is a poster of Trinamool Congress which says, "We have no branch;
we have only one branch in South Kolkata. There is no other branch." However, still, they call it National Trinamool
Congress: A National or All India Trinamool Congress without any branch! ...(Interruptions)

SHRI S. BANGARAPPA : Why have you not gone beyond West Bengal and Kerala? Why did you concentrate only
on Kerala and West Bengal? ...(Interruptions)

MR. CHAIRMAN : Hon. Member, please address the Chair. Please do not indulge in cross-talking. Hon. Member,
please take your seat. There should be no cross-talk. Please sit down. Shri Pal, you are supposed to address the
Chair and you should not indulge in cross-talking.

...(Interruptions)

SHRI RUPCHAND PAL : | shall come to that. You claimed and told the public, "India Shining", "Bharat Uday", and
what has happened during the NDA regime never happened in the last five decades. What were the facts? The per
capita foodgrains availability during your regime was less than what it was in 1951-52.

What is the condition of employment? The Minister himself, Shri Sahib Singh Verma, admitted, "that we destroyed,
taking pride, about 8.5 lakh employment opportunities in the public sector." What do the reports of the Montek
Singh Ahluwalia Task Force and the S.P. Gupta Committee say about this? They say that the employment situation
is horrible; it is going down, particularly in the rural areas.

We congratulate this Government because they have changed the track. They are addressing the rural issues, the
issues of rural employment, the issues of rural poverty and the empowerment of the underprivileged. Maybe, it is
not as much adequate as we expected from them. We try to judge them by asking, "Is there any serious attempt?"
Yes, we put them to test. We do not conclude everything by one day's performance. For full five years, this
Government will be there and you do not have to worry about it. We shall go on supporting them. Simultaneously, if
there is a wrong committed by them, we shall tell the people that we supported them because of such and such
reason, but they have committed these wrongs and we shall try to correct them. ...(Interruptions)

Do not have any such illusions. The communal forces will never be allowed to come to power again. With this
assurance, the Left Front has come back, for the first time in independent India, with a larger number of MPs than
any other political party. ...(Interruptions)

SHRI KHARABELA SWAIN : It is because you have defeated the Congress in Kerala and, that is how, you have
increased your numbers. ...(Interruptions)

Is this true or not? Tell us. ...(Interruptions) Have you not increased your numbers here by increasing your numbers
in Kerala? ...(Inferruptions)

SHRI RUPCHAND PAL : You are getting so perturbed when | have just started. | do not know what will happen
later. | have just started. ...(Interruptions)

SHRI KHARABELA SWAIN : You speak sense, we will listen.

SHRI PRAKASH PARANJPE (THANE): You fought with the Congress in Kerala and you are supporting it here.
...(Interruptions) That is your economics. You never fought with BJP in Kerala. ...(Interruptions) If you have guts,
have a coalition with Congress in Kerala and we will see what will happen. ...(Interruptions) Even you do not know
when you will change colour.

MR. CHAIRMAN : Nothing except what Shri Rupchand Pal says is going on record.

(Interruptions)*



*Not Recorded.

SHRI RUPCHAND PAL : Sir, look at the level of their frustration.
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st wu= ura (grell) : T & a9 31 9 g ¢ @1 el ? Let the people of this country know whether | have any right to
speak here or not.

MR. CHAIRMAN: Hon. Mr. Pal, | am requesting all the sides of the House to maintain decorum.

SHRI RUPCHAND PAL: Please give me your protection, Sir.
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SHRI RUPCHAND PAL : Sir, world over an exercise of re-assessment, redefinition and relook is undertaken into the
neo-liberal policies that are being followed in the liberal countries. Many eminent people have come out with their
writings on this. Nobel Laureate and the Chief Economic Advisor of the Economic Council of the President of
America Joseph Stiglitz and many others have come out openly on this. It is because during the past one and a half
decade of the reform process, inequality has grown. Rich have become richer and the poor have become poorer.
The mute voice of millions has gone unheard. They say that the benefits of reforms are being appropriated by a
handful of people.

This is the voice at the World Social Forum; this is the voice in ILO. | am very briefly reading from a part of the 92"
Conference of ILO. The title of the Report is: "What is applicable to globalisation is equally applicable to the
process of liberalisation within the country”. What does it say? It says the current path of globalisation - you can
take it for liberalisation also - must change. | repeat, ‘'must change'. This is the verdict of the Indian masses also;
our countrymen also in the last May elections. Too few share its benefits, too many have no voice in its design and
no power to influence its course. This is the Government we are trying to address the issue. The CMP says that the
people of India have voted decisively in the Fourteenth Lok Sabha elections for Secular Progressive forces who are
wedded to the welfare of farmers, agriculture labour, weavers, workers and weaker sections of society who are
committed to the daily wellbeing of the common man across the country. This is why we support. This is a
commitment of this Government. People are looking forward to find how much reflection is there in the Budget. After
all in the CMP, now you can call NCMP, the policy and programme part has been announced but the concrete
implementation proposal is expected from the Budget proposals.

Here, | must say that we are not unhappy. We are not disheartened but this does not mean there is cause for
jubilation for us. There are areas which | think could have been addressed in a better manner. | am just giving two
or three examples, not more. For example, employment generation. Rural employment generation is an area which
is vital to the welfare of the Indian masses. In the Ministry of Rural Development & Rural Employment, Sampoorna
Grameen Rozgar Yojana (SGRY), what do you find? There is a decrease of about 52 per cent from the interim
Budget.

SHRI P. CHIDAMBARAM: | think we should correct this impression. The correct method of comparison is Budget
Estimate to Budget Estimate. You never compare Budget Estimate to Revised Estimate. You will compare the
Revised Estimate when | make the Revised estimate. If you look at Sampoorna Grameen Rozgar Yojana, Budget
Estimate for 2003-04 was Rs.4,487 crore and in Budget Estimate for 2004-05, it is Rs.4,598 crore. Revised
Estimate when it comes please compare that with the Revised Estimates. | think, this must be made
clear...(Interruptions)

SHRI RUPCHAND PAL : | accept.
SHRI HARIN PATHAK (AHMEDABAD): Can | intervene for a minute?
SHRI RUPCHAND PAL : Yes, please.

SHRI HARIN PATHAK : | would like to know from the hon. Finance Minister - | am going to speak later on - as he



has rightly pointed out the Revised Estimate is not the actual estimate because he has got all the figures on 13t of
June. How can you say that Revised Estimate is not the actual estimate? If it would have been in February or
March, we can say that Revised Estimate is Revised Estimate. You had all the data when you presented the
Budget recently. | am very sorry to say that you have no actual data. Revised Estimate, | personally think, is the
actual receipts of the Budget. How it can be Revised Estimate because it has been presented before the House a
few days ago.

SHRI P. CHIDAMBARAM: The Budget last year provided only Rs. 4,487 crore. At supplementary stage, more
money was provided. That is normal. The provision of the supplementary stage which is reflected in the Revised
Estimates, is Rs. 9,640 crore. We are making the budgetary estimates now at this stage of Rs. 4,590 crore. If you
want to compare with the ultimate Revised Estimates, you must wait for the supplementary provisions that we will
make later. So, the comparison is always -- my dear friend -- Budget Estimates with the Budget Estimates. Ask this
question after making the Revised Estimates.

SHRI RUPCHAND PAL : This is why | tried to mention that during the last five years tenure, what has happened,
and now what has happened during this Budget.. Let us wait for a few months and look forward in February next
there is a better allocation.

SHRI HARIN PATHAK : That is an allocation
SHRI RUPCHAND PAL : Yes. It is implementation also.

Sir, | welcome the provision made in the Budget for education to raise it to six per cent. There is a two per cent
education cess across the board for everyone including service tax, excise, customs, income etc. Now, for this year,
I think, roughly — I may be corrected if | am wrong -- Rs. 2,600 and odd crore may be collected till February next out
of only Rs. 4,000 crore. Now, for this year, Rs. 1,000 crore has been provided. What is going to happen to the other
Rs. 1,600 crore? Mr. Minister, when you reply to the debate, you may state about it.

This amount of Rs. 10,000 crore for plan, in addition to what was already there, taking the figure to Rs 1,45,000
and odd crore, - if | am not mistaken -- includes the education cess amount. This amount will depend on how the
Planning Commission formulates all this. It is left to the Planning Commission. It is not under any Head. How it can
be assured, is the point.

Mr. Minister, you have spoken in your Budget Speech: "l can assure that education cess will be used for this
particular purpose only." But how? It is because, our experience in the case of earlier cess is that it was put into the
Central kitty and hardly was given for the purpose for which it was taken. On this, | want to give a caution that it
should be made very clear. So is the case about other provisions. Whatever is imposed, should be used for the
specific purpose, particularly about the education cess.

There is one more caution which | need to give you, Mr. Minister. It is across the board on all sorts of taxes. |
support it. Taking into account the service tax and this one, it may cause some inflationary pressure. How would
this particular issue be addressed? That is left to you, Mr. Minister. Still, | support it.

Mr. Chairman, Sir, there are certain areas which this Government has, might be inadvertently, ignored. For
example, NCMP says about the universalisation of the ICDS. But the provision for ICDS is too meagre. But itis a
very very important project. The NCMP says about universalisation, taking into account the success story. So is the
provision relating to health, health insurance. | think that better provision would be made. But | do not dispute the
plea of the hon. Minister that it was only 40 days exercise. He had little time to address all the issues, and he will
rectify the position according to the NCMP spirit when he presents his next Budget.

Here, | must mention that people have great expectations, particularly after this new Government has come in. They
are looking forward as to how this Government is going to provide money urgently to programmes like food for
work, PDS, employment in rural areas, etc.

But the manoeuvrability of the budgetary exercise is very very limited. If you take into account the interest
payments, which are pre-determined, salary, subsidy, defence and if you also take into account the plan allocation,
| think, hardly three per cent is left. | have tried to calculate it. It comes to 63.7 per cent which is pre-determined, like
interest payment, subsidy, etc. So, how much could you manoeuvre? In a poor country like India, this is another
area where we must have discussions.

There is a wrong idea that the Left is against economic reforms. This is the monopoly of the Economic Writers of
the Pink Papers. What is it for? For whom? To serve whose interests? You may determine the direction. We have
undertaken massive land reforms. Are they not reforms? Has it not given purchasing power to rural Bengal? Even
after all this wrongful noise by the Media, by unwarranted and undesirable intervention from quarters which we do
not want to mention here, people have given massive verdict. Why? It is because in the rural areas, we have



undertaken the real reforms, to cater to the urgent needs of the poorer sections of the people, the Scheduled
Castes, the Scheduled Tribes, the minorities, etc. We empowered people through successful panchayati raj
system. ...(Interruptions) Sir, please give me time.

MR. CHAIRMAN : | will give you five minutes more.
SHRI RUPCHAND PAL : | shall do it.

| have mentioned about the limitation of manoeuvrability. But still the Minister is depending heavily on higher
revenue growth. It is more than 24 per cent. If there is any lapse anywhere, what will happen to the projects? That
is the question. He is depending too much on one area. He says that there are large recoverable areas, in both
direct and indirect taxes. Even the undisputed areas are quite substantial.

There is one report given by the hon. Minister of State in the other House saying that an amount of Rs.1,03,300
crore is lying as dues in different taxes like income tax, corporation tax, etc. Out of that someone has calculated - |
do not know - that the undisputed one is to the tune of Rs.18,000 crore. | do not know whether that is so much
massive or not. But there is no mention about tax evasion. There is no mention about black money; there is a
commitment in the CMP to unearth black money, which is running a parallel economy.

| asked once as to how many people in this country show in their returns, their income as more than Rs.10 lakh
annually. Someone gave me some figure; and now, the Minister also publicly said that it is 75,000, in a country
where the number of assesses is 3.4 crore. People paying tax will be to the tune of 2.7 crore. Now, 1.4 crore people
have to be taken out because of raising of income limit to Rs.1 lakh, etc. Out of that, only 75,000 people in South
Delhi — someone gave me some figure — or in some such areas have annual income of more than Rs.10 lakh to
Rs.15 lakh, in a particular year. | have calculated that five lakh Indians purchase luxury cars pricing more than
Rs.15 lakh. The Minister has rightly mentioned. This is surprising, considering the fact that we have 4.6 million
Indians who are touring outside the country, going to Singapore, going to Malaysia, going to Switzerland, etc. It is
4.6 millions. This is the area which we should see. Even yesterday the C&AG has come out with an observation
about MAT, zero tax companies, to ensure that they pay something. More than 6000 companies, this way or that
way, have evaded tax. So, tax evasion is an area where the Minister should concentrate. It was said that if we bring
down the rate then the people would comply. | read an article about the Indian psyche. No, Indian psyche is
different. Whatever award we may declare for the best tax payer, it will not be complied with, rather the best income
tax payer, Shri Shankar Sharma, because of his investment in Tehelka, was put behind the bar. We asked in the
JPC as to what happened to that person as he was a professional and had invested money in Tehelka which had
unmasked the shady Defence deals involving the former Defence Minister. But till today this person is not allowed
to function properly in the capital market. Those who pay tax are never rewarded rather it is those who escape tax. |
request the hon. Finance Minister to look into this area.

About disinvestment, we have our own philosophy and they have their own. We do not think that the loss-making
companies should be allowed to go on compensating everything from the Government exchequer. No. But, look at
the Steel Authority of India. Given a proper support even a loss-making company can turn around. It has happened
in the case of SAIL and many others. | could mention a number of them. The Minister proposes to set up a Board for
that. Is it a Board for restructuring or a Board for disinvestment, desperate disinvestment giving a hotel to my friend
who again sells it with a profit margin? Giving something, trying to sell out profit-making oil companies from public
monopoly to private monopoly in gas. The Left is not against everything that is good for the country. We have our
rationale. Who allows insurance? Does America allow insurance? | have gone through the Papers. The Japanese
multinational companies are approaching America. About 50 different kinds of law are covering them.a€]
(Interruptions)

MR. CHAIRMAN : Shri Pal, please conclude.
SHRI RUPCHAND PAL : | am concluding in a few minutes.

We are opposed to these Budget items; raising the limit in the case of foreign equity, insurance, telecom and civil
aviation. He knows it better than | do. You do not know, when the insurance was proposed to be opened up, you
might have read my Note of Dissent in the Standing Committee. Do you remember what happened here? The Prime
Minister came and something happened. Members know everything. Our position, our view in this matter is well
known to the world....(Interruptions)

MR. CHAIRMAN: Please do not disturb.
...(Interruptions)

SHRI RUPCHAND PAL : You have committed insurance to the people of this country. When you come back to
power you can raise the foreign equity. Do not speak about it....(Interruptions)



MR. CHAIRMAN: He is not yielding.
SHRI RUPCHAND PAL : Yes, | am not yielding. Sir, they have taken a lot of my time. | am just concluding.

Even NTPC has five per cent of disinvestment. | have gone through the prospectus. This is not an acceptable
argument. NTPC is a giant. There is a commitment under the CMP that the profit-making undertakings will not be
vacated in any manner. There will be no privatisation and no disinvestment. We have reservation about this
proposal of NTPC also.

SHRI S. BANGARAPPA : They have only uncorked the red wine bottle...(Interruptions)

SHRI S.S. PALANIMANICKAM: Shri Bangarappa, you are such a senior Member. Why are you
interrupting?...(Interruptions)

SHRI RUPCHAND PAL : Now, | come to private telecom companies. The major contribution providing rural
telephones has been from the Government operator, namely, BSNL, who suffered huge loss of Rs.4000 crore.
Then simultaneously, it is said that the foreign companies and the private companies have not shown much interest
in providing telephone connections in rural areas. So has happened in the case of insurance and marine insurance.
The cake will be eaten by Metlife, Sunlife and all others. Even the national private operators are quite worried. We
shall make our points when the Bill comes up. We shall oppose it. On these things, our viewpoints are known to the
world.

As regards raising of excise duties on steel and import liberalisation, it will cause disaster to the domestic steel
sector. We are also concerned about it. In our part, a good number of new steel plants have been set up.

As regards small scale industries, there is a proposal for de-reservation of a number of items while trying to provide
some relief, succour, and encouragement to the SSI sector. | am just reading one report about Gujarat. What has
happened to Gujarat apart from the carnage and shameful acts of mass communal killings? What happened to
Guijarat's economy. | have many other examples but | have selected Gujarat because you take pride in Gujarat. So
much has gone to Gujarat which others have not got. It says that at least 20,000 small units have been closed down
in Gujarat in the last two years, which is Narendra Modi regime, thirty per cent of the unorganised workers have
been rendered jobless. Once known as Manchester of India, Ahmedabad is now witness to thousands of workers
having hard times, pulling carts and doing whatever they can manage. It is true....(/nterruptions). You admit it. What
did you do? You did not do anything.

SHRI HARIN PATHAK : These textile mills were closed in 1985 in the Congress regime. | am mentioning it because
| represent that area....(Interruptions)

SHRI RUPCHAND PAL : | am talking about SSI units. | urge upon the Government to provide adequate support.
This is the most labour intensive sector. It provides the largest number of employment and it also has export
potential. So many times China is referred to. What has happened to China, the Minister knows it. How they have
integrated the small and cottage industries into the branded MNCs. The manufacturing sector is one area,
neglecting which, you cannot address the issue of job creation. It has been rightly mentioned here....(Interruptions)

MR. CHAIRMAN: Why are you obstructing him? You had been the Chief Minister. Please do not do that.

Sir, about the Value Added Tax | would like to submit that it is a welcome measure but it would have to pass through
some complicated experiences and the hon. Minister would have to address this issue. It is not so simple. There are
problems in regard to this even in developing countries.

Sir, | would refer to two more points and conclude my speech.
MR. CHAIRMAN : No. This is your last point.

SHRI RUPCHAND PAL : Sir, this is about the Centre-State relations. It is very important for all of us. Everyone will
support me on this. This is about re-structuring of the Centre-State financial relations.

MR. CHAIRMAN: You promised that you would make two points and then conclude. This is your last point.

SHRI RUPCHAND PAL : Sir, we appreciate the measures taken by this Government. They have brought down the
interest rate from 10.5 per cent to nine per cent. It is a good measure. Of course, this was initiated by the previous
Government. But in its totality, the State Governments are in distress; they are in deep debt and the situation
should be salvaged. What measures should be taken to salvage this situation can be worked out by the hon.
Minister and the Government. Until the States are self-sufficient, the States are strong, the States have their own
avenues for resource generation, how could the programmes enunciated in the CMP be implemented?



Sir, | would conclude with one observation about which this Government and the hon. Finance Minister have been
quite fetish, and that is about fiscal responsibility and Budgetary management. There is a good food stock in the
country. It has got a good food stock with an embarrassingly high foreign exchange. We cannot absorb it. May be, it
is hot money and it is encouraging the Flis to invest more in this country. We know what the previous Government
did and what Ketan Parikh did. Now, in such a situation, the economic measures should be expansionary. Why
should the Government be fetish and say that they have brought down the revenue deficit to 2.5 per cent and that
that they have brought down the fiscal deficit to such and such level? Why should it be so? We must have our own
model and not the model of Fund-Bank. The Washington Consensus has been rejected. Let us look at Brazil,
Argentina, Venezuala and also at the Resolutions of the ILO and the World Social Forum. The Government must
have a re-look at this. We should, of course, be prudent. We should, of course, stop wastage. But at whose cost is
this expenditure cut taking place? Should there not be appointments? Should the vacancies not be filled up?
Should the tax burden be only on the employees and the luxury expenditure should continue? | do not know. It is not
such a sacred thing that it should be done without caring for all these things.

MR. CHAIRMAN: You please conclude now.

SHRI RUPCHAND PAL : Sir, | am concluding. The Left Parties support this Budget with an assurance that the NDA
Government will never be allowed to come again either through the front door or through the back door. We may
have differences in our views, but we shall settle those through dialogues and let the people know who is correct -
the Left or the advocates of reforms who wants to continue with the liberalisation process.

MR. CHAIRMAN : Shri Mohan Singh. But let me remind you that the House will adjourn at 6 P.M. today.
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SHRI PRAKASH PARANJPE : Sir, there is no quorum in the House. It should be ten per cent of the total strength.
You may just check upa€;...(Interruptions) Sir, | have counted it. There is no quorum in the House.....(Interruptions)

DR. RAMCHANDRA DOME (BIRBHUM): There is quorum.....(Interruptions)
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MR. CHAIRMAN: Do you want the quorum bell to be rung and get delayed?
...(Interruptions)

SHRI PRAKASH PARANJPE : Sir, it is the duty of the ruling party to maintain quorum in the House. Now there is no
quorum.

MR. CHAIRMAN: Shri Paranjpe, there is quorum in the House.
...(Interruptions)
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MR. CHAIRMAN : The House now stands adjourned to meet tomorrow, July 15, 2004 at 11 a.m.
17.59 hrs
The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, July 15, 2004/ Asadha 24, 1926 (Saka)







